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centiral Administrative Tribunal

R Principal Bench
o _
\ow Delhi, dated this the  Bth November , - 2001
- HBNYBLE MR. S.R. ADIGE, VICE CHAIRMAN (A)
~7'm'QHONfBLE DR. A. VEDAVALLT, MEMBER (Jz ,
- o.A. No, 216 of 2000
CKrishan Kumar s
- g/0 Shri Khushal Chand,
storeman, ’ .
office of Dy. ohief Engineer (Const)/TKJ,
- Northern Railway, o . i ‘
o Tilak Bridgs, New Delhi.
Kartar Singn, ' . ,
S/0 Shid Khushal Chand . Appiiqants

Versus

)

.0 SUnion of India through
the General Manager,

- Northern Raijiway, .
Baroda House, New Delha.

Northern Railway, Kashmere Gate,

. O.A. No. 224 of 2000
S/Shri
i. Brid ial,
. 570 Shiri pasanta Ram
2. Jagat Fal Singh
3/0 5nhii chander Pal 3ingh
3. zurad Fal,
/o Shi Dawarika Prasad
4. - Ramesh chand Singh, .
: 5/0 Shiri Shiv shanker Singh .. Applicants
! R I R
Versus o
i, ' Union of India through
the General Manader,
NoFthern Railway,
Baroda House, New Delihi.
2y The Ghief Administrative Officer (Const)s
S Northern Railway, Kashmere Gate, s
: Delhi. . .. Respondents

O.A, No, 235 of 2000

_s/shri

1. panwari Lai, .
s/a Shiri Ram Chander.

7

" The Chief Administrative officer (Const),

“Delhi. . Responqénts
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V“j{,fﬂ' Union of India through

2

2.°  Raj Karan 8ingh,

5/0 Shri takhpat Singh ‘ .. Applicants -
Versus
fiUnion of India through S o
the General Manager, Lo

" “Northern Railway, . | IR
- -Baroda House, New Delhi. : : Lo

thHe Chief Administrative Officer‘(pohsp)ﬁ
Northern Raiiway, Kashmere Gate, - '~ . - .-
< Delhi. - .. Respondents

G.A. No, 242 of 2000

Frem Chand,
5/3hr 1 Aans R«"i:\

. Nathi Ram, .
" 8/0.Shri Bala Ram ' .. Applicants

Versus

o union of India through
;. the General Manager,
J- 'Northern Railway,
. -Baroda House, New Delhi..

‘The Chief Administrative officer (Const);.
“Northern Railway, Kashmere Gate, .

O.A. No., 254 of 2000

;SUjata'Vaid5 ‘ ‘ I
.Shri Rattan RKumar i Applicar

Versus

the General Manager,
Northerin Railway,
Raroda House, New Delini.
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Celhi. . Réspondents”

O.A. No. 332 of 2000

Delhi. © .. Résporidents

shri Mahipat

3
a

ingh,

»;S/o_Shri Keshar Singh

.. Applicant
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Versus

R Union of India through ' N 'fh;

the General Manager,
Northern Railway,
. Baroda House, New Delhi.

5. " The Chief Adminis GOfficer (Const),

Northern Railway, Kashmere Gate, ot
Delhi. : © .. Respondents’

g




: i Glflja Yandan,
' Shri Baleshwar Prasad .. Applicant
Versus
" Union of India through T

- - - £~ - -~
the Gener ral Manager,

Northern Railway,

3

(et Administrative Officer (Const),
way, Kashmere Gate,
.. Respondents

O.A, No. 412 0f 2000

“8hri Kanchan Yadav

: : ] '\,’ PN B } -“-:: .
; §/o Shri EKumar Yadav ~—t,5AppL1qgnt.

Versus

Uniocn of India through
e 1 ral hanager,

ise, New Delhi. o f:A;l-“

The Assistant Englneer,
- Northern Railway, I S -
. Panipat. . ' ;.:Regpqhdents

ORDER (Oral)

Heard both sides.

2. We are satisfied'thétirtﬁé‘ iiai@é: of

{Aapplicants in all these five O.As aré:fﬁiii:;aQQered'

“By CAT, P.B. order dated 16.8. 2000, in, “0.A. - No.

1t

1707/99 P.XK. Gandhi & Others Vs, Un1on ofuIndla &
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16.8. 20007 and the oenamt"‘*

dlrect1ons

5 -

4

3. under the'('v(umstanreo theSu O.A8
]

dwwpuaedﬁ'nn terms of the

aforesawd order

hould ue”|mp1emented w1th1n three months
from the date uf rerzipt of a bopy oF thIa ovder. NO

costs.

4, Let. a copy of this order, be p
each case record.
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T
(S.R. Adige)

(Dr. A. Vedavalli) :
vice Chairman (A

. Member (J) ﬁﬁk. v

karthik, . M}&»_ NA :
. N B " ‘\( ‘
T (5 C. MITYAL)
rivate Secretary
1FCen‘m;l Administraiive Tnbnnal
Bridke: Rouse,, LOpumcus M

v Deli-14000) - org




